GOVERNMENT OF INDIA
MINISTRY OF WOMEN AND CHILD DEVELOPMENT

RAJYA SABHA
STARRED QUESTION NO. 185*
TO BE ANSWERED ON 03.08.2022
FUNDS TO STATE WOMEN COMMISSION

*185: DR. KANIMOZHI NVN SOMU

Will the Minister of Women and Child Development be pleased to state:
(a) whether the Government provides funds for different welfare activities to State

Women Commission;
(b) if so, the details thereof indicating the funds allocated to such commissions

and utilization reported during each of the last three years and the current

year, State-wise/UT-wise; and

(¢) the key activities undertaken by the State Women Commission during the said
period?

ANSWER

MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATISMRITI ZUBIN IRANI)

(a) to (c): A Statement is laid on the table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (c) OF THE RAJYA
SABHA STARRED QUESTION NO. 185 TO BE ANSWERED ON 03.08.2022
REGARDING “FUNDS TO STATE WOMEN COMMISSION”

(a) to (c): State Commissions for Women are set up by the respective State
Governments/ Union Territories (UTs). These do not function under the
administrative control of, and are not subordinate to either the Government of India,
i.e., Ministry of Women and Child Development (MWCD) or National Commission for
Women (NCW). Hence, funds are not released by MWCD to the State Commissions
for Women.

However, the NCW has provided funds to various State Commission(s) for Women
for conducting activities like Power Walk, Setting up of Legal Aid Clinic, Training of
the personnel of District Anti Human Trafficking Units, Nukkad Natak, Seminars,
Webinars etc.

The details of activities/ programs conducted by various State Commission(s) for
Women in collaboration with NCW and the amount sanctioned/ utilized against each
activity during the last three years and the current year up to 29.07.2022 are
attached at Annexure.
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Annexure

ANNEXURE REFERRED TO IN REPLY TO PART (a) to (c) OF RAJYA SABHA
STARRED QUESTION NO. *185 FOR ANSWER ON 03.08.2022 REGARDING
“FUNDS TO STATE WOMEN COMMISSION” ASKED BY DR. KANIMOZHI NVN
SOMU, HON’BLE MEMBER OF PARLIAMENT

Details of Activities vis-a-vis amount provided by the National Commission for
Women (NCW) to State Commission for Women and utilization/ status of
Programme/ activities during the last three years and the current year up to
29.07.2022 are as under:

S.NO Title of the Program/ Activity Program/ Activity State Total Funds
Commission for women Sanctioned

2019-2020
1. [Training program under home stay Gujarat Rs.1,82,640/-
tourism project for women
2 |Power walk- Reclaiming public spaces [Gujarat Rs. 40,000/-
for women Tamil Nadu Rs.40,000/-
Chhattisgarh Rs.40,000/-
Puducherry Rs.40,000/-
Uttarakhand Rs.40,000/-
Haryana Rs.40,000/-
Karnataka Rs.40,000/-
Himachal Pradesh Rs.40,000/-
Telengana Rs.40,000/-
Odisha Rs.40,000/-
Arunachal Pradesh Rs.40,000/-
Mizoram Rs.40,000/-
Nagaland Rs.40,000/-
Manipur Rs.40,000/-
3  |Seminar on Empowerment of Rural Nagaland Rs.2,27,000/-

VWomen through Entrepreneurship and
Skill Development

4  |Seminar on Domestic Violence- Meghalaya Rs.1,60,000/-
Gender Violence
5 [|Seminar on Empowering Women and [Manipur Rs.1,30,000/-
Digital age
6 [Seminar on Legal Rights for Gender [Nagaland Rs.4,00,000/-
Equality
2020-2021
7  [Men for Women Goa Rs. 1,00,000/-
Gujarat Rs. 1,00,000/-
Karnataka Rs. 1,00,000/
Odisha Rs. 1,00,000/
Uttar Pradesh Rs. 1,00,000/
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Uttarakhand Rs. 1,00,000/
Telengana Rs. 1,00,000/
Meghalaya Rs. 1,00,000/
Sikkim Rs. 1,00,000/
Arunachal Pradesh Rs. 1,00,000/
Manipur Rs. 1,00,000/
Nagaland Rs. 1,00,000/
Mizoram Rs. 1,00,000/
8 |Legal Awareness Program Uttarakhand Rs. 1,00,000
lAndhra Pradesh Rs, 2,95,000/-
Uttar Pradesh Rs. 14,00,000/-
9 |Seminar ‘ Crime ag_;ainst women’ Tamil Nadu Rs 2,03,000/-
10 |Seminar ‘ women & labour law’ Goa Rs 1,73,000/-
11 [Seminar on Issues & Challenges Odisha Rs. 2,52,000/-
faced by women
12 [Seminar on ' Women related issues  [Telengana Rs 11,00,000/-
13 [Seminar on Crime against women Himachal Pradesh Rs. 1,49,500/-
14  [Workshop on Laws relating to women [Chattisgarh Rs.2,55,000/-
15 |Dist. Level training Program on DV Act|Himachal Pradesh Rs.5,28,000/-
16 |Research study- ‘Crime against Chhattisgarh Rs.5,00,000/-
women in cyber world'
17 |Research study- YWomen and their Chattisgarh Rs. 10,00,000/-
rights
18 |Webinar- Promoting positive Odisha Rs 40,000/-
menstrual health amongst women
during Covid-19 pandemic
19 |Webinar- Trafficking of women & lAndhra Pradesh Rs.40,000/-
children
2021-2022
20 [Training IC Members Himachala Pradesh Rs.42,600/-
Goa Rs. 2,40,000/-
Odisha Rs. 1,80,000/-
lAndhra Pradesh Rs. 1,20,000/-
Chattisgarh Rs. 1,20,000/-
Tamil Nadu Rs. 90,000/-
Puducherry Rs.90,000/-
21 |Activities under Poshan Maah Goa Rs.2,50,000/-
Himachal Pradesh Rs.2,50,000/-
Haryana Rs.5,00,000/-
Odisha Rs.5,00,000/-
Telengana Rs.5,00,000/-
lAndhra Pradesh Rs.5,00,000/-
Tripura Rs.2,50,000/-
Kerala Rs.5,00,000/-
Uttarakhand Rs. 2,50,000/-
22 |Nukkad Natak- Awareness on women (Telengana Rs.15,000/-
centric issues Odisha Rs.45,000/-
Haryana Rs.45,000/-
Himachal Pradesh Rs.45,000/-
Goa Rs.45,000/-
Uttarakhand Rs.45,000/-
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23 [Training- Anti Human Trafficking Unit [Haryana Rs.4,40,000/-
Uttarakhand Rs.2,60,000/-
Tripura Rs. 1,60,000/-
Manipur Rs.3,20,000/-
Nagaland Rs. 2,40,000/-
Odisha Rs. 6,00,000/-
Meghalaya Rs. 2,20,000/-
Uttar Pradesh Rs. 15,00,000/-
Sikkim Rs. 2,00,000/-
Arunachal Pradesh Rs. 2,00,000/-
Mizoram Rs.2,20,000/-
Assam Rs.2,00,000/-
Chhattisgarh Rs.6,40,000/-
lAndhra Pradesh Rs.2,60,000
24 [Setting up Legal Aid Clinic in SWCs  [Chhattisgarh Rs. 2,00,000/-
lAndhra Pradesh Rs. 2,00,000/-
Odisha Rs. 2,00,000/-
Telangana Rs. 2,00,000/-
Tripura Rs. 2,00,000/-
Haryana Rs. 2,00,000/-
Uttarakhand Rs. 2,00,000/-
Himachal Pradesh Rs. 2,00,000/-
Uttar Pradesh Rs. 2,00,000/-
Sikkim Rs. 2,00,000/-
Arunachal Pradesh Rs. 2,00,000/-
Mizoram Rs. 2,00,000/-
Assam Rs. 2,00,000/-
Manipur Rs. 2,00,000/-
Nagaland Rs. 2,00,000/-
25. |Webinar on Domestic Violence Sikkim 50,000
26 |Seminar on Sexual Harassment at 2,07,000
work place
27. |Training of Internal Committee 60,000
[Members under the Posh Act
28. [Seminar on Mental Hygiene and 1,63,000
Management
29. |3 Nukkad Natak 45,000
30. |[National Parliament for VYWomen 5,00,000
31. [Webinar on Human Trafficking in NER |Nagaland 30,000
32. |5 Legal awareness programmes 7,67,500
33. |National Parliament for VYWomen 5,00,000
34. [Seminar on customary Practices Arunachal Pradesh 2,27,000
35. [Training of Internal Committee 90,000
IMembers under the Posh Act
36. |National Parliament for VWWomen 5,00,000
37. |3 Nukkad Natak 45,000
38. [Training of Internal committee Meghalaya 90,000
IMembers under the Posh Act
39. |National Parliament for VYWomen 5,00,000
40. |2- days Socio, Economic and political [Manipur 3,00,000

convention of NE Women
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Training programme for woman

traders in Manipur

41. [Seminar on Awareness & 1,898,200
Implementation of women related
Central Government. schemes
42 |National Parliament for women 5,00,000
43 |3 Nukkad Natak 45,000
44 |[Seminar Awareness & Implementation 1,898,000
of women related central Government
Schemes
45 [Training of Internal committee Tripura 1,98,500
IMembers under the Posh Act
46 |3 Nukkad Natak 45,000
47 |National Parliament for women 2,50,000
48 |Awareness Programme on ‘ The Tamil Nadu Rs.30,000/-
Protection of women from Domestic  [Tripura Rs. 30,000/-
violence Act, 2005’. Coa Rs. 30,000/-
lAndhra Pradesh Rs. 30,000/-
Telangana Rs. 30,000/-
Sikkim Rs. 30,000/-
Haryana Rs. 30,000/-
Odisha Rs. 30,000/-
Uttar Pradesh Rs. 30,000/-
Manipur Rs. 30,000/-
Himachal Pradesh Rs. 30,000/-
2022-2023
49 Anti Human Trafficking Program Himachal Pradesh Rs. 2,20,000/-
Tamil Nadu Rs 7,60,000/-
50 Free Legal Aid Clinic Meghalaya Rs. 2,00,000/-
51 National Parliament for VYWWomen Telangana Rs. 2,50,000/-
52 Nukkad Natak under Menstrual Sikkim Rs. 26,000/-
Hygiene Drive
53 Conducting 5 Capacity Building Manipur 10,00,000/-
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qoaH

'Y wiEEr T & ffr Rar e ¥ gew § st ot 99 g A o3 s,
2022 T T& FH ATH TST AT JINHT T FGAT 185 # IAX & WAFT(H ¥ (M) # wafha
AR

e @i a9l s sg9w o & €0 29.07.2022 TF UPEE ARAT AEET(TAHEES) ETET
s ARRET dART w9 & T gearr & gemr # TREEEt = fGEor stk swany
wramat/Aaratgat & Rl A R g

%.9. Frfw/mfafafe wr anr srawfate aer afger| 3 wfina gty
ATTRT
2019-2020
1 wfgars & o g &= wded ahEeET| 9T 1,82,640/- %.
¥ TET T wrwe
2 atax arw - Atgenet & U AmESE | I 40,000/- =.
T AT OTATT EEGLE 40,000/- .
S EE 40,000/- =,
EECER 40,000/- =,
IIET 40,000/- =,
g 40,000/- &.
Tl 40,000/- =,
IEelkEiE 40,000/- =.
AT 40,000/- &
arfzerT 40,000/- =.
ABITTA T29T 40,000/- =.
[EEIRE) 40,000/- =,
AT 40,000/- =.
HIT 40,000/- =,
3 ItHar T wee owe ¥ @reaw ¥ | Avme 2,27,000/- .
qrHTr wgATES F FerftReT 9%
EIEEIES
4 T feur - &R Far 9w afiaw LEIGE] 1,60,000/- %.
5 Afgar e @7 BRes 31 9w | "fiqe 1,30,000/- =.
EIEEIES
8 P FHEEAT & o AT SAfEemt AN E 4,00,000/- =,
g "fEATT
2020-2021
7 Afgemet & form = LLEL 1,00,000/- =.
NERES 1,00,000/- %,
EEiEE 1,00,000/ %,
At 1,00,000/%.
I T=4T 1,00,000/ =.
TIET 1,00,000/ %.
AT 1,00,000/%.
T 1,00,000/ %.
ferfeer 1,00,000/ %.
FHOTHT 29T 1,00,000/ %,
wfrT 1,00,000/ .
AT T 1,00,000/%.
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IEEIEE: 1,00,000/ %.
8 FAAT FTEHAT FIAFH FALET 1,00,000/- =.
AT TR 2,95,000/- =.
AT TR 14.00,000/- .
9 Hqigemen F 9T FIT 9% G ERLEY 2,03,000/- =.
10 eI s e RIEL 1,73,000/- %,
11 Afgemet & " g2 u¥ FAraar 9w | srfRer 2,52,000/- %.
CIEGIES
12 qigarat ¥ dafam gEf 9w 9 ST 11,00,000/- .
13 Aqigara & 9T A 9% qEAT EGlERIE S 1,49,500/- =,
14 qigemet o Sfag a9 wEaEr | =g 2,55,000/- =.
15 T afafi=a o fomr @dT gfiror | Bam=e g 5,28,000/- &.
RIRED
16 AT FEAT ~ ' HTEET ST H ERiEES 5,00,000/- %.
afgemeat & ufg s
17 AT FEAAT — AigATd AT S g 10,00,000/- =.
EICENES
18 AT - FTEE-19 FEENT & 2 ENER 40,000/- =.
AfgeTet & FHRTEE "ErAny e
HT FETET AT
19 |afemre - wfg=mst stz agh &t awwir AT T 40,000/~ =.
2021-2022
20 |emEHET ¥ wewgl T oo Ear=er w=er 42 600/- =,
e 2,40,000/- =.
Ao 1,80,000/- =.
AT g 1,20,000/- %,
BRI EE 1,20,000/- =,
ATHEAATE 90,000/- &.
RECEE 90,000/- =.
21 |99 H®TE F dgd wiatatdEr RIEL 2,50,000/- %.
T W= 2,50,000/- .
g 5,00,000/- =.
IR 5,00,000/- %.
AT 5,00,000/- =.
AT T 5,00,000/- .
[EREAS 2,50,000/- &.
Erc 5,00,000/- =.
IALET 2,50,000/- =.
22 |qgE Arew - Afger #m gEl ™ SELG 15,000/- =.
ATT=HAT arfeaT 45,000/~ =,
g 45,000/~ =,
EulcEic 45 000/~ %.
UIE] 45,000/~ =.
AT 45,000/~ =,
23 |ufdreror - wrve awwdr et 3R ERSIRI 440,000/ =.
TIIEE 2,60,000/- =.
BT 1,60,000/- =.
wfur 3,20,000/- =.
AT T 2,40,000/- =,
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Ao 6,00,000/- =.
Ty 2,20,000/- =.
EnRiE) 15,00,000/- =,
e 2,00,000/- =.
FHOTET 24T 2,00,000/- =,
ot 2,20,000/- =,
EEE 2,00,000/- =.
Bkl 6,40,000/- =.
9T TReT 2,60,000/- =,
24 |umEeAEt § FrAT wgEar Getw B | e 2,00,000/- =.
TATIAT qreT g=eT 2,00,000/- =.
Ao 2,00,000/- =,
AT 2,00,000/- =.
e 2,00,000/- =.
g 200,000/~ =.
FTIET 2,00,000/- =,
Ear=er w=er 2,00,000/- =.
IAT TR 200,000/~ =.
fatee 2,00,000/- =.
TR T2T 2,00,000/- =.
IEEIEE: 200,000/~ =.
EEE 2,00,000/- =.
LIRS 2,00,000/- =.
AT T 2,00,000/- =.
25, |=ve AT w At [GIEL 50,000/~ .
26 |FrEEEe 9x A sefiE a9t 2,07,000/- =,
27, |drer sfafaas % g7 aiaten AW % 60,000/~ =.
L AR TR
28.  |gmatew wegar oY veEwda ox gfiErw 1,63,000/- =,
29. |3 qgE ATEw 45,000/~ =,
30. |wrftr afger ww= 5,00,000/- =.
31, |uaserT § Og 9ERAr 9T g ARTAE 30,000/~ =.
32. |5 FAT SRTEEAT FEET 7,67,500/- =.
33, |wrftw #fEsm w9= 5,00,000/- =.
34, |9iuerE v 97 S@fEeTe TR T=9T 2,27,000/- =.
35, |drer sfafea % agg aratew |l 90,000/~ =.
EERINEII IR
36, |wrdtr afger ww= 5,00,000/- =.
37. |3 9gE AEw 45 000/~ &.
38.  |drer wfafREw % TgF aiarew AiE T 90,000/- =.
el wT wfererT
39. |wrftw wfEem wu= 5,00,000/- =.
40.  |qafe Fir Afgersr oA e afirgT 3,00,000/- =.
graTerE, TR oY TS aEHe
4. |FF geEre Hit Aftgerat ¥ Etim whEt 1,98,200/- =,
F ATy T ANTEFAT ST S wdieadd
g% AT
il R I 5,00,000/- =.
43 |3 gFE dew 45,000/~ =.
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44 ¥y g & AfgEra o "Eted whet 1,98,000/- =.
F I T ANTESAT AT SH9% FTAieagq
g% T
45 |urer wrtgfeee % gga gt afe BT 1,98 500/~ =,
eI IR
46 |3 gFE ATew 45,000/~ =.
47 |g wfEer §9= 250,000/~ &
48 |'weg T o Afgemat w7 HwAw TS 30,000/~ =
yfeaffa, 2005' 9% SRTESAT FTEET By 30,000/~ =
e 30,000/~ &
AT W29 30,000/~ =.
AT 30,000/ =,
fatam 30,000/- &
g 30,000/~ =
Ao 30,000/~ =
FALT T2 30,000/~ %
Tfirgw 30,000/~ =
IEelEEIEN 30,000~ &
2022-2023
49 AT TR T ear=e w=er 2,20,000/- =.
AT 7,60,000/- =.
50 qF FAT Fgraar s T 2,00,000/- =.
51 TP Aqiger Hwe AT 2,50,000/- =.
52 HETET F A TeEdl ANAE F qgd| e 26,000/ =.
REERRIEST
53 qfirge & #fger ammtEt F o os IR 10,00,000/- %.
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DR. KANIMOZHI NVN SOMU: Sir, in the reply, the Minister has mentioned about
various State Commissions and the activities which are being conducted like Power
Walk and setting up of Legal Aid Clinics. Since the crime against women is
increasing, and, especially, the cyber crime originate from any part of the country, |
would like to know from the hon. Minister whether the Union Government has any
plans to create digital access to National Women Commission with all the State
Women Commissions 1o deal with cases with jurisdictional issues as well as to
provide police support and coordination. As a Member of the Standing Committee on
Women Empowerment, | would like to put forth this point to the hon. Minister as we
all become victims of it.

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT; AND THE MINISTER OF
MINORITY AFFAIRS (SHRIMATI SMRITI ZUBIN IRANI): Sir, the suggestion is well
taken. However, there is a substantial coordination not only between Ministries and
Commissions but also particularly between the MHA -- since law and order is a State
subject -- and the police authorities in State Governments as such. How we prioritize
safety and security of women can also be highlighted by the fact that as far as
Nirbhaya Fund is concerned, in this Ministry, we have, in coordination with various
ministries of the Government of India and State Governments, looked at proposals of
Rs. 9,000 crores, and, depending on the needs of the State to ensure better
protection of women and children, particularly, young girls, projects have been
sanctioned. In fact, in this year itself, and, | have spoken in this very House, projects
worth Rs. 4,000 crores have been sanctioned. Not only the Commission but also the
Government at the Centre, and, surely, at the States, prioritize safety and security of
women.

DR. KANIMOZHI NVN SOMU: Sir, people get married from one State to the other
State. In some cases, there is harassment of woman. For example, if a girl from
Karnataka or Tamil Nadu gets married and goes to say, North India, the police
jurisdiction will be under the Madhya Pradesh or Maharashtra, wherever the girl goes.
When the jurisdiction changes, as the law cannot be enforced over there.
Digitalization would be much better if it happens across the country. You can give the
complaint anywhere, and, it can be taken up further.

MR. DEPUTY CHAIRMAN: It is a suggestion.

63



SHRIMATI SMRITI ZUBIN IRANI: Suggestion is well taken but since | am not the
Chairperson of the NCW, | cannot act upon it. But, surely, | will ensure that the
suggestion is conveyed to the Chairperson.

it SuwuTafer : AR HIoil ol

i wrgam TSt : STRHIR HEEd, § SRS T ST DI AINqw W g AR
SIq # TS T BHIA B BIpeisT 7 ool o, A1 I VA B gon & fh R A
S g S €, |ad I81 STeT-31eT avE i Hhivfoe! 81 S8l ) =% T8l
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SRl TGS ATSH : ST U T 1 BT & T 9 Wi anS &, gufon AR1 I8
3R 7 T ool M ®Wow &, 981 & 7 oA 4 ffem SRifett e ot <
<6 3 T8l IR Sl AT HRA1 aTed & 91 e JHT BAIE Sl e odl &, SHP! d
GEEARESEED

it STHUNfy : g=EE)

sl i spfae SR R, S 6 A wewn @ fAfea g f6 ' wHem
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i w7 9 3T Jow o TWeR A 39 G 181 e 3R 3R 7 A 1Y, O 3Tt
g g1 H a9 TR B e ugars il

DR. FAUZIA KHAN: Sir, the Atmanirbhar Bharat campaign has shown the link
between the ability of the women of the nation and the development of the country.
This change is visible when we see that seventy per cent of the beneficiaries of
Pradhan Mantri Mudra Yojana are women. Also, the Self Help Groups have expanded
very visibly. Many Start ups have been coming up by women. Sir, through you, |
would like to ask the Minister, since the role of women is continuously expanding, are
you thinking of expanding the scope of the National Commission for Women also?

SHRIMATI SMRITI ZUBIN IRANI: Sir, | am grateful that the hon. Member does

acknowledge the work done by the Government of India under the leadership of Prime
Minister Modi especially in enhancing the capacity and potential of the women of our
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country. Yes, | will enunciate and add to what she has said. Not only in Mudra
Yojana "but also when you see 'Stand Up India’, where women are not looking at only
SME sector but also want to partake in mid-sized companies and lead them, we see
that 80 per cent beneficiaries are women. We see that 80 per cent beneficiaries are
women, particularly in the Skill Development Programme. My compliments to the
Prime Minister for the National Education Policy which for the first time has a gender
inclusion fund. On enhancing the scope of the Commission, | can only say this. The
skill needs and entrepreneurial needs of women in our country is a subject in which |
have seen the Commission function during conferences or for that matter during
special workshops, including workshops in which State Commissions are invited.

SRl <ot s Wit e : W), YUY & Hribrel § Yagerel sve VS gheid
BT I 3N 41, R ot oPR 89 ol &) AR § ff <@d §, 91 U 8 1%
aIRIfAHAT ¥ S GGl ST 2, g8 B 4 9 8l & 3fR I18¥ A 81 31 ¥ siraes wreas
@ 731 St 3 HaTer go =gl § 13 o 39 fog R wor e S jE 8§72

SHRIMATI SMRITI ZUBIN IRANI: It was my particular privilege that when | was a
Member of the Opposition, the Sexual Harassment at Workplace Bill, 2013 was
discussed in this House and | participated in that debate. Hence, | can only say this.

AT e F8EaT 7 21-99 v & SR &I e &= &1 e e & -
Tgell, B [T 9 ¥ 3, gV, BM W &6 & dey ¥ 2 orerer #igel & b A
TfeRYy @ & fore faeht 71 fophl ataie AwR &1 s v S 81§ s9eT sare
31 et W WA § 1 Al v, oiex AfEh ¥ @ faey R w9y
T & & e & wfee oM & wrd W ERIA ¥e1 319 39 ole} Ble # fRega w
9 o 9o gl 39S A1 &, A8 A HHRE BR gH 81 91 A &ffe 8
ABIY B, TH HATad & Aregd 9 7 Ryb wHieH, sfed uee & TReRi & 91, 7975
Afee vd a1er e H3merd € 781, sfed vaw &) 3y sHgdl & i ot Jad darg
W B By IR Afeell AaAsl SRNGSH! 89N AATe d%b Ugd WIki &, &4 91
NI B iR 7 R IS WRBR & 91T GG B §, (e o9 9b Aleel B
gl < | e 91T, 9 9% 89 9% HaTs dfeen 3R Ue¥ Pl WRERI $ 9 SR
G Bl

MR. DEPUTY CHAIRMAN: Q.No.186. &t 31ipf¥g Mifger <
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